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L o w  (rf B a lh ray  Consigitm entv

3627. SHRI MANMOHAN TUDU: 
Will the Minster of RAILWAYS be 
pleased to state;

(a) whether it ia a fact that the 
loss of railway con^sifinmenta is incre- 
Etsing every moath;

(■b) whether it is a fact that in the 
flrst four months of this year con-
signments worth Rs. 1.96 crores 
booked on the railways were either 
stolen or pilfered;

(c) if so, whether any case has 
to ecu registered and tn̂ ilprita have 
been booked;

(d) the action taken so far against 
the employees responsible for the loss 
of consignments; and

(e) the steps proposed to be tak«a 
to check the missing of railways con* 
Kignments?

THE DEPirrY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALL- 
IKARJUN); (a) An increasing trend 
is noticeable in losses due to thefts 
and pilferages of booked conoigia- 
ments during the current year.

(b) Yea.

(c) and (d). During January— 
April, IMl, 1&332 cases were register-
ed in this regard and 1721 out-siders 
and 201 railways employees were 
arrested. Their cases are being pur- 
■ued.

(e) The foUoTving preventive meas-
ures are being taken by the Railways 
for prevention of theft and pilferages 
of booked consignmenta:—

(i) As far as possibly, wagons 
containing high valued commodi-
ties, when running in block loads, 
are being escorted by RPF per-
sonnel.

(ii) AU important and vulnera-
^ ble yards, good^ sheds, etc. are 
^  guarded ro\md-th&.dock by 

pereonncl.
RPF

(iii) Special attention 13 being 
paid to places which are known as 
plack spots.

(iv) RPF staff are detailed at vul-
nerable outer signals, engiiieeriiig 
restrictions, and upgradiente where 
the trains slow down.

(V) At way-side stations when 
loads are stabled, they are guarded 
by RPF staff.

Cvi) Intelligence about movement 
and activities of criminals anti re-
ceivers of stolen railway property 
ia collected by the Crime IntelJl- 
gence Branch of the RPF and 
raids are conducted to apprebend 
criminals and receivers of stolen 
property.

(vii) Close coordination is main^ 
tained by the Railway Protection 
Force with the Government Rail-
way Police and Civil Police for 
effectively tackling the problem of 
thefts and pilferages on Railway*.

Us Chinese Decisioti to S n p ^
Pakistan Air Beconnaissance Aid

362a. SHRI MADHAVRAO SCIN- 
DIAr Will the Minister of EXTER-
NAL AFFAIRS be pleased to state;

(a) whether Government’s atten-
tion has been drawn to the reported 
US and Chinese Government decision 
to supply to Pakistan special air re-
connaissance aid including Advance 
Warning Control System; and

(b) if so, what is the Government’s 
assessment as to how far it Is likely 
to affect India’s security and Air 
defence ?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO); (a) Government have seen 
various reports describing the scope 
and content of the arms deal between 
the USA and Pakistan which is re- 
I«rted to be still under negotiatlito. 
Government have no authentic infor-
mation on supply to Pakistan of any
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ipeeific Air wcvmatsaBnce sjvtan of 
advance warning and contvol 
by the USA or any othqx county.

4b) <30veinment would like to 
dbtafai «anflM»sUon *at tb« «u p ^  «nd 
the quanUty iBWlWed (») tftwve 
before making an assessment.
fteellitlcs >to Budioqipda Ctail̂ Mt for 
Admission at mrnary.W j«e, 6di«tar.

ship, etc.

3629, SHRI CHIMTAMANI JENA:
SHRl R. N. SAKaEai:
SHRI K. f .  SitNGH DEO:
SHM KUSUMA KRISHNA 
‘MUATHV:

WUl the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to fltftte;

<a) whether it is fact ;th«t Obv- 
•ftnment liave dcciied to extend «er- 
1»in iatiUties to -the ;handicB9 ped «)iil~ 
dwn duitog 'the 'Intemational Year 
for Disabled Persons;

if po, the detiiils r«sarditlg 
thaae fadlittt^ -with rsfsreiiQe to rthe 
admission to such children from the 
jHjinary stage JScholarshjpB; eng

(o) what are the other tfaciliUM 
that are being extended in favour of 
wu<*> hafltUoeqipea <*i;idrMi .particul- 
irfiy in the Oapital?

THE m in is t e r  o f  STATO IN THE 
MINISTRIES CfP EDUCATION AND 
SOCIAL WEI^ARE ( SHRaiATE 
SHEILA KAUL): (a) and fb ). Some 
of the existing prograrames for handi-
capped children have been strengthen-
ed and new programme have also 
been evolved during this year. Signi-
ficant programmes] schemes are as 
under:

(1) Special schools for providit^ 
in the ctmntry. Some of thaoe 
education to dijfferent cat^or^ss of 
handlcflpped children are fusetlon- 
Ing in the country. Some of these 
schools are run  by Government oI 
India/State Government^ while 
others mte being rUn by voluntary 
organ! lations.

(ii> Assistance is provided by 
Govenun£nt of Inflia to volvWtWy 
or^onltotions under fb^ ‘*Sdbeme of 
assistance to voluntafy orgttnlsa- 
‘tlana" for setting up ^ojltties for 
«^uoction, tK^ing and rehabili- 
tatlon. Under tli^ atfheme 90 fxtr. 
cw t cost of new ivojeets fuoded 
by the GOiVenBBent.

(Hi) Tinder the revised et^eme c(I 
integrated education introftucefl 
from 1.4.1981, Government of India 
meets 100 per oent th^ ooft of 
education o f  Iwndiqm^p^ children 
in the normal school ^ssje^ qp 
certain items on a fixed scale. 
These arê  among other tilings, 
salary of cost of boolm
and stationery, Bsssessment coft and
cost of initial efiî pment.

(iv) Scholarships are given by 
Government of India under 
"Sciieme of Scholarship's for the 
Blind, the Deaf and tbe Orth<3j?aedi.

Handic^ped”  to children 
from Class IX onwards to pursue 
efliwation or iriplant trainii^, 
iJost of the State 'Goventmenfe/ 
Union Territories have schemes df 
^vlng the acholarihips to children 
up to class Vni.

(v) A new scheme of giving Bssis-
tauce for pifoohase of aida and 
^pliances for the ii«adic^pped iper- 
aons including children has been 
introduced ^  currant cal-
ender .year. Under this eaheme 
aids and appliances are given to 
handicapped persons free if the in-
come of handica{^ii persons or 
hts parents to Ss. 750/_ per month 
end at 50 per cent of tbe cost if tbe 
income is friHii its. 7S1— ISOO/. per 
month. Aids *ind appliances UP to 
the value of Rs. 1500 .̂ can be .given 
under this scheme. Limb fitting, 
low vi^on aids, hearing aids and 
other aids and appliances can be 
given to the handicaiq>ed i>ergons! 
children far fjtyaiaal, (social 
or economic rchabilitetion.

(c) The schemes referred to above 
are applicable in Delhi also. Some 
of the specific schemes formu-




